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ITEM NO.1501 Court 1 (video Conferencing) SECTION XVI-A
(FOR JUDGMENT)
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Transfer Petition(s)(Criminal) No(s). 456/2019

KAUSHIK CHATERJEE Petitioner(s)
VERSUS

STATE OF HARYANA & ORS. Respondent(s)
(IA No. 86526/2020 - APPLICATION FOR PERMISSION

IA No. 133547/2019 - EXEMPTION FROM FILING O.T.

IA No. 91760/2020 - EXEMPTION FROM FILING O.T.

IA No. 86547/2020 - INITIATING CRIMINAL PROCESSDINGS U/S 340 OF

CRPC IA No. 152585/2019 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES IA No. 91758/2020 - PERMISSION TO FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES IA No. 133545/2019 - STAY
APPLICATION)

WITH

T.P.(Crl.) No. 666/2019 (XVI-A)

(FOR STAY APPLICATION ON IA 192498/2019

FOR EXEMPTION FROM FILING AFFIDAVIT ON IA 60067/2020
FOR APPLICATION FOR PERMISSION ON IA 86529/2020
FOR INITIATING CRIMINAL PROCESSDINGS U/S 340 OF CRPC ON IA
86532/2020 FOR PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES ON IA 91763/2020

FOR EXEMPTION FROM FILING O.T. ON IA 91764/2020

T.P.(Crl.) No. 681/2019 (XVI-A)

(FOR STAY APPLICATION ON IA 197282/2019
FOR EXEMPTION FROM FILING AFFIDAVIT ON IA 55979/2020
FOR CLARIFICATION/DIRECTION ON IA 75845/2020

FOR EXEMPTION FROM FILING 0.T. ON IA 75847/2020
FOR EXEMPTION FROM FILING AFFIDAVIT ON IA 75849/2020
FOR INITIATING CRIMINAL PROCESSDINGS U/S 340 OF CRPC ON IA
86533/2020 FOR APPLICATION FOR PERMISSION ON IA 91340/2020)

Date : 30-09-2020 These matters were called on for pronouncement of
judgment today.

For Petitioner(s) Mr. Vikash Singh, Sr.Adv.

e Ms. Nandadevi Deka,Adv.
@%ﬁﬁgb Mr. Vikas Sharma, Adv.
Reacon T Mr. Bharat Bhushan, AOR

For Respondent(s) Dr. Monika Gusain, AOR
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Ms. Aakanksha Kaul, Adv.
Ms. Garima Bajaj, AOR

Mr. Rajat Bhardwaj, AOR
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Hon’ble Mr. Justice V. Ramasubramanian pronounced the

judgment today.

The transfer petitions are dismissed in terms of the

signed reportable judgment.

Pending application(s), if any, shall also stand disposed

of.
(MADHU BALA) (INDU KUMARI POKHRIYAL)
AR-CUM-PS ASSISTANT REGISTRAR

(Signed reportable judgment is placed on the file)
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